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GOVERNMENT OF JAMMU AND KASHMIR

GENERAL ADMINISTRATION DEPARTMENT
(Public Services Management Cell)
Civil Secretariat, Srinagar.

NOTIFICATION
Srinagar, the 18" October, 2018

SRO- 467 - In exercise of the powers conferred by section 4 read with section 8 of the
Jammu and Kashmir Public Services Guarantee Act, 2011 (Act No. IX of 2011), and in
partial modification of the notifications issued on the subject, the Government hereby
aclify the following services and the Designated Officers/Appellate Authonties for the
purpose as under:-

Tourism Department

el

. | Name of the service Designated Officer Stipulated time | First Second
| No. frame for Appellate Appellate
providing Authority Authority
service
Registration of Hotels, | Deputy Director, 30 days Director, Administrative
Guest Houses elc. (Registration) Tourism., Secretary,
Tourism/Assistant 'El;c;unsm \
. : — partmen
Re - Director, Tourism as per [=57q30e e
Qiiaton oL Lee o the junsdiction assigned y
Registration of Travel | oy the Tounsm 30 days
Agents | Department
Industries and Commerce Department
Na cer | Stipulated time | First Second
me of the Service Designated Offi frafne o Appellate Appeliate
providing service | Authority Authority
< Registration of new | General Manager of the | 01 day {ram e Jou D;ECM E;m;s?r:ed
Industnal units | concerned DIC datel_ of t?;:‘"; - concern n :
(Provisi 4 applica
visional/ EM part-) seuance of dated
acknowledgement.
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isiration of firms

Direclor, Industries &

30 days from the | Ad

; Iﬁ.ﬂfer J&K Partnership ( Commerce  cancermed | date of online Sagrigt.;anr:‘ to l:ﬁﬁﬁﬂq to

| Act, 1996 Swt (1939 | (Designated Registrar application and Government, | Government.

o AD) under the Act) Issuance of dated | 1&C 1aC

- acknowledgement. | Depariment Department

- iration of | Director, Industries & | 30days from | Additional i
Eﬁeﬁaﬁ_ under J&K | Commerce concerned | the datfé of online | Secretary 1o gﬁaﬂq to
Regisiration of application and Government, Government,
Societies Act, 1998 Svi Issuance of dated | 1&C I&C
(1941 A.D) acknowiedgement | Department Department

S jssuance of  Land | General Manager 01 day from the Managing Special
Avallabllity  Certificate | concerned of date of online Director, Secretary 1o
by SIDCO/SICOP SIDCO/SICOP application and SIDCO/SICOP | Govermment,

Issuance of dated 18C
acknowledgement. Department
“lissuance of Land | Managing Director, J&K | 07 days from Additional Special
" | Alotment  Order by | SIDCO/SICOP as the the date of project | Secretary to | Secretary o
SIDCO/SICOP case may be. approval by the Government, | Government,
Single Window (&C (&C
Clearance Department Department
Committee.

Bullding Plan Approval | General Manager 15days fromthe | Managing Special

in Industriai Estates of | concerned of dale of anline Directar, Secrelary lo

J&K SIDCOISICOP SIDCO/SICOP application and SIDCO/SICOP | Government,
issuance of dated |&C
acknowledgement. Department

| { Conducting Plinth | General Manager 07 days from the { Managing Special

. | Inspection of industrial | concerned of date of online Director, Secretary 1o
buildings/structures for | SIDCO/SICOP application for | SIDCO/SICOP | Govemnment.
issuance of Pre- piinth inspection. I8C 2
Construction Certificate Deparupe
by SIDCO/SICOP in
Industnal Estates
ssuance of | General Manager 01 day frt?mﬂ':e "6‘;:;%1?9 g;‘:;w tn
Pre-construction concerned of date of plint O/SICOP | Government,
Certificate by | SIDCO/SICOP Inspection. SIDC o
SIDCO/SICOP n partment
Industrial Estates = :

.| Conducting inspection | General Manager 07 cays Ifrorn e gsg;%l: . gﬁﬂw to
for issuance of Building | concerned of daiocloning SJDCDJ'SJGDP Government,
Completion/ Occupancy | SIDCO/SICOP ;Psmaﬂgff 18C
E:g{tet‘;ale in Industrial completion of Department

structure.
nagin Special
Issuance of Building | General Manager 31tda"‘;f|r:5m th?un Eﬁect%r.g Secretary o
Completion/ Occupancy | concemed of B e OISICOP | Government,
: pancy f completion. SIDC
Certificate in Industrial | SIDCO/SICOP 0 1&C
Estates Department

————
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Handloom Development Department

 p———— .
istration of | Assistant Director 15d : _
Handoom Handioom of the - L T
: Wgamrsmmsansf concerned Districl Osvslopenant
Units Depariment.
e
gponsoring Of cases | Assistant Director 15 da e , .
nder Weaver MUDRA | Handioom of the- 3 ety Cxecton| Diaciox
and Micro Credit Plan | concemed District Development
schemes  of  the Departri:ient.
Handloom Department
Regstration _of Director Handloom 30 days Additional Special
Handloom Cooperative | Development Secretary to | Secretary to
Self Reliant I2C 1&C
Cooperatives Act Depariment Department
1899.
Handicrafts Department
|1 Handicrafts  unit
registration 30 days
Assistant Director ' :
Handicrafts of the Jﬂ‘;g:ﬁgﬁ Egﬁ?gaﬂs
i Handicrafts Artisan | concerned District
registration (for 15 days
. |Issuance of Artisan
~ | Credit Card)
18. | Issuance of | Director Handicrafts. 30 days Additional Special
" | Registration-cum- Secretary 1o | Secretary to
- | Membership Cerlificate Government, | Government,
- | (RCMC]) to Handicrafts 1&C 1&C
Manufacturers/ Department Department
Merchants for export of
Handicraft items.
(Under Foreign Trade
Policy)
— : ' Special
19. | Registratio J& ctor Handicrafts 90 days from the | Additional
T':i?fllst Trr..a-l':lr:adEr;.*‘-‘.n:tK e dale of online Secretary to | Secretary 1o
1978 vy apphcat]ﬁﬂ and GCNEfnn'IEHI. GO\femmEnt,
issuance of dated | I&C 1&C
| l.  Registration  of acknowledgement. | Department Department
lraders dealing  with
Handicrafts
(wholesale/retail)
i Registration of
| Hawkers dealing with
| handicrafts items in
. Shikaras (Dal/Nigeen)
t (Validity 5 years)
L——...

s
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Registration under J&K | Director Handicrafts 07 days from the [ Additional Special
Namdha Registration date of online Secretary lo | Secretary to
AcL 1960 (Validity 1 application and Government, | Govemment,
year) iIssuance of dated | 1&C 1&C
acknowledgement. | Department | Department
Registration of | Director, Handicrafts 30 days Additional Special
Handicrafts  Industrial Secrelary 1o | Secretary o
rative SuclE}lEE Government, | Government,
yunder J&K Self Reliant 1&C [&C
Cooperatives Act, Department | Department
1998,
iFor decision on Land | General Manager, 30 da Manaain Special
;jmtment SIDCO/ SICOP 7 l:ni:rec:t%ur.EI s;'i-"é"’m.
(approval/rejection) on SIDCO/ Industries &

{the application by SICOP Commerce
Apex Project Department:
Clearance Committee
with pecuniary
jurisdiction specified in
Industrial Policy.

For decision on Land | General Manager of the | 30 days Director Special
Allotment concermned DIC concerned Secretary,
(approvalirejection) on Industries &
the applicaton by Commerce
Single Window Department.
Clearance Commillee

at  DOistrict Level

pecuniary  jurisdiction

specified in Industnal

Policy.

. [For decision on Land | Joint Director 30 days e g;’ﬁf;ﬂw
Allotment concerned conce® Industries &
E:Ppm?alfreiectit}n] on Commerce

& applicaton by nt
Single Window e
Clearance Committee
al  Division Level
pecuriary  jurisdiction
specified in Industnal
Palicy.

Decision General Manager of the |45 days (From the Direcmred gemetaf?.

- date of receiving | concem
(approvalirgjection) on| cancerned DIC - lication Industries &
E:I.'I}:Entﬂ.'es under Single gg:"?;;gﬁn all Commemet

| n

ndow respects) Deparime
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decisicn en | Director concerned
fegistration of Rl Additional Special
Partnership Firm Secretary to | Secretary to
{mpur{eject} on the Government, | Government,
application I&C 1&C
s Department Department
ar  decision on | Director concerne —
fegislmlinn of g 10 days Additional Special
Societies Secretary 1o | Secretary o
(Accept/Reject] on the Government, | Government,
gpplication E‘c 1&C
epartment | Department
QObtaining Water | General Manager 15 da
Connections Estates concerned gnmp;‘fﬁgﬁrf i Managing Special
(ndustial)  [where | SIDCO/ SICOP et IR b Sttt
water connection s to ' SIDCO/SICOP | Government,
be  provided by jaC
SIDCO/SICOP] Department
e |
Geology and Mining Department
Decision District Mineral Officer | 30 days from the Director Special
(acceptance/rejection) concerned receipt of Geology and | Secretary
of the application for appiication Miriing lndustrfes' &
Mining Lease (ML) / complete w1 afl Commerce
Composite Lease/ Non- respects Department
exclusive
~ | Reconnaissance
© | Permil

0. | Decision District Mineral Officer | 90 days Director Special

(acceplancelrejection) | concemed Geology and | Secretary,

~ {6n  the renewal Mining Industries &

~ | application for Mining Commerce

. | Lease (ML} / Depariment

. | Composile Lease/Non-

| exclusive
Reconnaissance
Permit.

131 | For issuing Letter of | Director Geology and | 30 days Additional Special
Intent from  State | Mining Secretary o | Secretary 1o
GQ‘I’EFI’IITIEnt to Government, Govemment,

/| preferred bidder 1&C 1&C

A Department Department

1132 | For grant of Mineral | Director Geology and | 180 days Additional Special

: Concession submission | Mining Secretary to | Secretary o
of requisite formalities Government, | Govemment,
for grant of Mineral RC 140
Concessian T Department Department
lssuing Letter of intent

¢ by successful bidder
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Labour and Employment Department

=THamo of the Service

Deslgnated Offlcer

Jammu & Kashmir
Motor Transport
Workers Rules, 1972.

?,:Pu"} ted time First Appellate | Second
me for Authorit
providing service / :pufhﬁ:::
§ | Registration and Inspector of Boilers Within 45 days | Chief Inspector | Special
| Renewal of Boiler of completion of | of Boilers Secretary,
under the J&K Boiler inspection (Chief Labour &
Act Svt. 1991. Engineer, Employment
Mechanical
Engineering
Department)
lssuance of Registration | Chief Inspector of 30 days Special Administrative
Certificate under the Factories Secretary, Secretary,
Factories Act, 1948. Labour & Labour and
Employment Employment
Depariment.
Renewal of Registration | Inspector of Factones | 30 days Chief Inspector | Administrative
under the Factories Act, of Factories Secrelary,
1948 Labour and
Employment
Department
Approval of plan and | Chief Inspector of 30 days Special Administrative
permission lo construct/ | Factories Secretary, Secretary,
extend or take into use Labour & Labour and
any building as a factory Employment Employment
under the Factories Act, pegainact
1948
Registration to Principal | Assistant Labour 15 days Additional Eabuu; ,
Employer under Jammu | Commissioner Depuly. r ;{c" oz bl
& Kashmir Contract concerned Lol bl
Labour (Regulation and Copieaciec
Abolition) Rules, 1972
License to contractor Assistant Labour 15 days Additional lé?:b;;i; e
under Jammu & Commissioner Deputy :
Commussioner | J&K
Kashmir Contract concerned concermned
labour (Regulation and
| Abolition) Rules, 1972.
— Depu
| | Registration Certificate | Labour Officer 15 days f:;let::nt m&rzssianer
for Motor Transport concerned Commissioner | concerned
undertaking under concerned

l-‘-‘__—'l——_
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| Certificate for | Labour Officer 15 days Assistant Deputy
Jotor Transport concerned Labour Commi .
rtaking under Commissioner | concerned

Jammu & Kashmir concerned

Motor Transport

Workers Rules, 1972.

Regisiration Certificate | Assistant Labour 30 days Additional Labour

1o Principal Employer Commissioner Deputy Commissioner
ynder Jammu & concerned Commissioner | J&K

Kashmir Inter-State concemed

Migrant Workmen

(Regulation of

Employment &

Conditions of Service)

Rules, 1984

License lo the Assistant Labour 30 days Deputy Labour | Labour
contractor under Commissioner Commissioner | Commissioner
Jammu & Kashmir concerned concerned J&K

Inter-State Migrant

Workmen (Regulation

of Employment &

Conditions of Service)

Rules, 1984

Shops/Establishment | Labour Inspector 15 days Assistant Deputy Labour
Registration Certificate Labour Commissioner
under Jammu & Commissioner | concemed
Kashmir Shops and concemed

Establishments Rules,

1958
Close Day Certificat bour Inspector 15 days Assistant Deputy Labour
under J:rimﬁrg == e ; Labour . Currums;dw
Kashmir Shops and Commissioner | concemn
Establishment Rules, concemed
1968
Renewal of Labour Inspector 15 days i‘szf;?m gﬂ;ﬁr
Shops/Establishment C?Jmn'nissinner concerned
Registration Certificate concemed
under Jammu &
Kashmir Shops &
Establishments Rules,
1968

_ Joint Labour| Labour

Certificate of Stﬂﬂdlng DEPUIY i Labour 45 days Commissioner Commissioner,
Orders regarding | Commissioner, J8K
Industrial Establishment | concerned
under J&K, Industrial
Employment (Standing
Orders) Rules, 1972.
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ficate for | Labour Officer
anewal Gert i e 15 days Assistant Deputy
Motor TI'EU"SF"‘;I s Labour Commissioner
w:‘rrt: I:r;(ga:hmir Gﬂmmis:i?ner concemed
concern
Motor Transport
Workers Rules, 1972
- i Assistant Labour 30 d :
Registration Certificate 3 ays Additional Labour
 Principal Employer | Commissioner Deputy Commissioner
under Jammu & concerned Commissioner | J&K
Kashmir Inte r-slate concerned
Migrant Workmen
(Regulation of
Employment &
Conditions of Service)
Rules, 1984
License to the Assistant Labour 30 days Deputy Labour | Labour
contraclor under Commissioner Commissioner | Commissioner
Jammu & Kashmir concerned concerned JEK
Inter-State Migrant
Weorkmen (Regulation
of Employment &
Conditions of Service)
Rules, 1984
Shops/Establishment Labour Inspector 15 days Assistant Deputy Labour
Registraticn Certificate Labour Commissioner
under Jammu & Commissioner | concerned
Kashmir Shops and concemed
Establishments Rules,
1668
Close Day Certificate | Labour Inspector 15 days Assistant Pepiity Lebout
Kashmir Shops and Commissioner | concemed
Establishment Rules, concermed
1968,
- bour
Renewal of Labour Inspector 15 days Asg::tant ggfnug;mner
Shops/Establishment Lot 4
Registration Certificate CommEse0ne i =
under Jammu & concerned
Kashmir Shops &
Establishments Rules,
1968
. _ Joint Labour| Labour
Certificate of Standing | Deputy Labour | 45 days Commissioner | Commissioner,
Orders regarding | Commissioner, JAK
Industnial Establishment | concerned

under J&K, Industrial
Employment (Standing
Orders) Rules, 1972,

——
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AT TP TF i
wation Certificate | Labour Commissioner
e on under | J&K 20 cope Special Administrative
g Trade Union U S
Trade  Union ecretary, Secretary,
s Labour &
ulation 1972 Labour &
Reg Employment | Employment
Department
e
isiration of BOC | Assistant Labour | 30 days
:;,gg (s Commissioner / Deputy Labour | CEO/Secretary
=it concerned ' Commissioner | J&K Building &
concerned Other
Conslruction
Workers
Welfare Board
Maternity Benefit Assistant Labour | 15 days Deputy Labour| CEO/Secretary
Commissioner, Commissioner | J&K Building &
concerned concermned Other
Construction
Workers
Welfare Board
Funeral Assistance Assistant Labour | 30 days Deputy Labour| CEO/Secretary
Commissioner, Commissioner | J&K Building &
concemed concerned Other
Construction
Workers
Welfare Board
Death Benefit CEO/Secretary J&K | 30 days Labour | Administrative
Building &  Other Commissioner | Secrelary,
Construction Workers JEK Labour &
Welfare Board Employment
Department
Medical Assistance to | Assistant Labour | 30 days Deputy Labour| CEO/Secretary
Beneficianes Commissioner, Commissioner JOE;rI-lC Building &
concerned concermned Conil;m oo
Workers
Welfare Board
bour| CEQ/Secretary
Lower Education | Assistant Labour | 45 days gs&u{:ﬁmﬁ;" 78K Buiding &
Assistance Commissioner il e
(upto Rs.20000) concerned e o
Workers
Welfare Board
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——tional Assistance | CEO/Secretary  J&K [ 30 days Labour Adroin
| (vove Rs.20000) Building &  Other Commissioner Se::nr:!:mm
Construction Workers JEK Yz
Welfare LA s
Employment
Department
Jamage Assistance CEO{SECrEtHW J&K | 45 days Labour Adminisirative
Bullding & other Commissioner | Secretary,
Construction Workers JEK Labour &
Welfare Employment
Department
"Chronic Disease CEO/Secretary J&K | 30 days Labour Administrative
Buildng & other Commussioner | Secretary,
Construction Workers JEK Labour &
Welfare Employment
Department
Registration certificate | Assistant Labour | 15 days Deputy Labour| Labour
lo Principal Employer | Commissioner Commissioner | Commissioner,
under the J&K Building | concerned concerned J&K
and Other Construction
Workers (Regulation of
Employment &
Conditions of Service)
Rules 2006
License to contractor | Assistant Labour | 15 days Deputy  Labour| Labour
under J&K Building and | Commissioner Commissioner | Commussioner,
Other  Construction | concerned concemed b
Workers (Regulation of
Employment &
Conditions of Service)
Rules, 2006.
Forest, Environment and Ecology Department
First Second
Name of the Service Designated Officer fsrggueh:‘::rd limu[ ipf;"r?:; iﬁf:;l'ﬁ:;
[ providing service | AulnO
: insi:keé:éiun of trees Range Officer 10 days g:::::}ai!ﬁcer Egrf;?a -
ma .
givatef ;ur; ;?ilgrl:ag r;m concerned concerned concemed
nd
- | Grant of Transportation | Divisional Forest 15 days E:gif‘” 2 Ezfsfewam, of
permission for forest Officer concerned concemed Forests
Produce extracted from concemed
E:danate.-‘Prnpnetar}'
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J&K STATE POLLUTION CONTROL BOARD (SPCB)

Deslgnated Officer

"amo of the Service Stipulated time First Second
frame for Appellate Appeliate
Providing service | Authority Authority
) Issuance of | Orange & Red a) Fourmonths | Orange &

I Consent (CTE and | Category__Member as envisaged | Red ! g?d""' -
CTO) and | Secretary, J&K SPCB in Category Category
Authorization  for i) Water Chairman J&K | Administrative
Hazardous and (Prevention SPCB Secretary
other Wastes, Bio- and Control of Forest,
Medical Waste Pollution) Act, Ecology &
and e-Wasle., 1974. Environment

i) Air
(Prevention
and Conlrol of
Pollution) Act,
1981 and
relevant rules
made under
Environment
(Protection)
Act, 1986.
; b} 90 days as per | Green Green
b) Egitég:;un g: Green + Plastic Waste | Category__ | Category__
Brand  Owners/ | Category__Regional Management | Member Chairman,
Rkl of | Director, SPCB. (Amendment) f:ﬁrgiggé J&K SPCB
Plastic Waste and Ruies 20t
Manufacturers of
Plastic raw
matenals
Fire and Emergency Services
Nam - Stipulated | First Appeliate | Second
eof the Service | Designated Officer ﬂm‘; frame for | Authority Appellate
providing Authority
service
— ' Administrative
Provisional NOGC District Officer 20 days ggﬁgg: Egﬁnr ;f_-aetary. Home
concerned Emergency Department
Services
e Director/ Director
Final NOC District Officer 20 days igﬁﬂ;ﬁ.fmr General Fire &
concerned Emergency
Services
B
I"__———_
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Public Works (R&B) Department

Designated Officer

Stipulated time

jame of the Service : First Appellate | Second
providing the | 07 | ABpeliate
0
service Y
Tyl i
of Way / Road Executive Engineer 24 Da intend i
cancerned concemed

Department of Food, Civil Supplies and Consumer Affairs

Name of the Service | Designated Officer Stipulated time | First Appellate | Second
frame for Authority Appeliate
providing the Authority
service

[lssuance/ Renewal of | Area Inspector 30 days Deputy Joint

Licence to | concerned Controller Controller

Manufacturer of concerned concerned

weights and Measures

lssuance/ Renewal of | Area Inspector 30 days Deputy Joint

licence to Dealer of | concerned Controller Controller

Weights and Measures concemed concerned

Issuance/ Renewal of | Area Inspector 30 days Deputy Joint

Lcence to Repair of | concerned Controller Controller

Weights and Measures concemed concerned

J& |Regstration as | Area Inspector 30 days Deputy Jomnt

Manufacturer/Packer/ | concerned Controller Controller

Importers Under concerned concermned

Package = Commodity

Rules

Finance Department
T Second
: Nam Stipulated time | First
INo. eof the Service | Designated Officer fra:l:'l : for | Appeliate Appellate
providing the Authority Authority
f service
18, | Pare Excise
* [ Pemitlo service fiquor | 1. Dy. Excise 2408 o acioner | Commissioner
0n social occasion Commissicner JBK.
= (Accounts)
(Executive) concemned
|\ Jammu for Sammu
T Jammu Division
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s 2. Dy. Excise
Commissioner
(Executive)
Kashmir for
Kashmir Division
3 ETO Leh for
Ladakh
.
Agriculture Production Department
name of the | Type of | Designated tipulated time | First Second
Servico Service Officer rame for | Appellate | Appellate
~. roviding the | Authority | Authority
ervice
lssuance/ Wholesale Joint Director | 15 Days after | Director Administrative
Renewal of Agriculiure completion of | Agriculture | Secretary,
License for (Extension) all the concerned | Agriculture
seling & storage concemed formalities Production
of seeds Department
Retail Chief 15 Days after | Director Administrative
Agriculture completion of | Agriculture | Secretary,
Officer all the concerned | Agnculture
concermned formalities Production
Department
L |lssuance/ Wholesale Joint Director 15 Days after Director Administrative
Renewal of Agriculture completion of | Agriculture | Secretary,
License for (Extension) all the concemed | Agriculture
Fertlizers concerned formalities Production
Department
Retail Chief 15 Days after | Direclor Administrative
Agriculture completion of | Agniculture | Secretary,
Officer all the concemed ggﬂi';cultllllre
formalities roduction
concerned Deoariment
1L | Cerlificate of = Director 15 Days after | Special Administrative
Registration for Agriculture completion of | Secretary, SE?E‘EW-
manufacturing of concerned all the Agriculture | Agnicullure
Physical/ formalities Production | Production
Granulated Department | Department
Mixture of Macro
& Micro-Nutrient
Fertilizers,
Organic
. Fertilizers and
. | BioFertilizers
TR E— Director Administrative
2 Henﬁ::'t” Manufacturing g'a?é e gg,:ﬁfﬂzﬂff A]gricu[ture Secretary,
0 rotec : iculture
,| manufacture/ Officer all formalities concermed gg:cihn
| | SellStorage of concerned
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e
es/
ﬁiﬁgdef Sl S Department
: elling an Plant
s 30d —
fortizef Storage Protection anraner A ST
Officer ol formatliog - |/oe e | Secratry
ma /
concerned nes | concemed | Agriculture
Production
| Department
Revenue Department
mame of the | Designated Stipulated time First Appellate| Second
service Officer frame for Authority Appellate
providing service Authority
|
Legal Heir | Tehslidar 20 days Assistant Deputy
Certificate concerned Commissioner Commissioner
Revenue concemed | concemned
J&K Employees Provident Fund Organization
| Allotment of | Additional 15 days Provident  Fund| Administrative
Provident Fund | Provident Fund Commussioner, Secretary, Labour and
Code of | Commissioner JEK Employment
establishment. concerned Depariment
Alatment of Account | Assistant 15 days Additional Provident Fund
number to | Provident Fund Provident Fund| Commissioner, J&K
subscnbers Commissioner Commissicner,
concerned JEK
Seflement of claims | Assistant 30 days Additional Aol e
of Employees | Provident Fund Provident  Fund| Commussioner, J&K
Provident Fund | Commissioner Commuissioner
subscribers concerned concerned

=

-
—

Housing & Urban Development Department

Name of the Service Designated Stipulated First Appellate Secmltld
Officer time frame for | Authority App: ate
providing Authority
— service ._

13 Bulding permission for | Joint 30 days Municipal gomrsﬁzliuner
construction of | Commissioner Commissioner Copms g
house/commercial (Adm)/ Planning Srninagar
establishment/industrial
and olher admissible
tnis ~ from Municipal

! Corporation Srinagar.

"""‘-I..______
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—2ng_permission for | Joint
in permlssmn or Qin 30 d
E;ﬂtrugctinn of | Commissioner - l“élunlcipaj. Divisional
selcommercial (Adm)/ Planning J:;I"I'Hismnner Commissioner,
ﬁtablishmenthnduatrial mu Jammu
and other admissible
uits  from  Municipal
Corporation Jammu.
Audng permission for | Executive 30 da —
E:nslmgctlun of | Officer 41 Acg:?;ﬁ;i}uﬁm g;ﬂ:"’f.
house/commercial i mjs:dmer
sstablishment/industrial concern
and other admissible
uits  for  Municipal
CouncitCommittee.
|
Pinth Leve! inspection of | Enforcement 7 days Joint o e
permitted house/ | Officer Commissioner unicipal
commercial ‘ concemed (Adm)/Planning  Corporation
tslab!:shmentﬂndus_tnal JammuwSrinagar
and other admissible s the case may
Units after the date of he
| ntimation in the limits of
JMC/ISMC as the case
may be.
Final completion | Enforcement B days (7 days | Joint Commuissioner
nspeclion/occupancy Officer for inspection Commissioner  Municipal
Certificate of permitted | concerned and 1 day for (Adm)/Planning  [Corporation
House  industrial/other issuance of Jammu/Srinagar
admissible Units after the certificate) ps the case may
date of intimation in the be
Emits of JMC/SMC as the
case may be
Pliinth Level inspection of | Khilafwarzi 7 days Executive Officer| Additional
permitted Inspector concemned Deputy
housefindustnal/other concerned Commissioner
admissible Units after the concerned
dae of intimation in
E:Eicipal
nal/Committees ‘
 Final completion | Khilafwarzi 8 days Executive Officer gddm::nal
Mspection/occupancy Inspector (7 days for concemed Cgfnunzssinner
Cerliicate of permitted | concerned inspection and e
house/industrial/other 1 day for Y :
admissible Units after the issuance of
dale of intimation in certificate)
Municipal Council/
__CEEﬂinittees c issioner
Issuance of license/NOC | Chief Revenue | 30 days (from Joint J;Enémc -
for runn : - the date of Commissioner
INning trade wathin | Officer/Assistant Adm)/Planning the case may
limts of Municipal | Commissioner receipt of ( = be
tion (Revenue) clearance from | concem
lammu/Srinagar as the | SMCAMC UTEIC)
ta5e may be
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—gance of License for [ Chief Revenue | 30 da
’E:hﬂ lo be uperaled Officer/Assistant y8 E’:EL ?Ff:mrn!ﬁsmnef Commissioner
within ~ the limits of | Commissioner pa J/Planning JMC/ISMC as
JMC.-'SMC as the case | (Revenue) cerned the case may
may be SMC/IJMC be
§-Tissuance of License/NOC | Executive 30 days (from | Addn
" | for running Trades/Units | Officer the date of Cun!:t:ﬁgi'innnéput)' g:PU'-}j !
within  the  limit  of | concerned clearances/ concerned 2 :c;ﬂ::dmner
Municipal _ NOCs from
committee/Council as the depariment)
case may be.
lssuance of license for | Executive 30 days Additional Deputy| Depu
Rehri to be operated Officer Commisslonie rp ty Cng'lgissinnar
within the timits  of | concerned concerned o =
Municipal L)
committees/Councils as
the case may be
By order of the Government of Jammu & Kashmir.
Sdi-

(Hilal Ahmad) IAS
Commissioner/Secretary to the Government

No.GAD/PSGA/05/2017 Dated:16.10.2018

Copy to the:

1, Al Financial Commissioners.

2, VC/Director General, J&K Institute of Management, Public Administration and Rural
Development.

Director General of Police, J&K.

Principal Secretary to the Hon'ble Governor.

Principal Resident Commissioner, J&K Government, New Delhi.
All Principal Secretaries to the Government,

Chief Electoral Officer, J&K.

All Commissioner/Secretaries to the Government.

. Divisional Commissioner, Jammu/Kashmir.

10. All Heads of Departments/Managing Directors.

11. Secretary, J&K Public Service Commission.

12. Director Estates.

13. Director Information, J&K.

14, All Deputy Commissioners.

15, Director Archives, Archaeology and Museums-

16. Director, State Motor Garages, J&K.

17. Secretary, J&K Legislative Assembly/Council.

18. Secretary, J&K Services Selection Board.

13. General Manager, Government Press, Srinagar/Jammu.
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secretary to the Hon'ble Advisor (V/K/G)

11'. private secretary to the Chief Secretary.
£ pivae Secretary 10 Commissioner/Secretary to the Gover
nment, GAD.

| p, In-charge website, GAD.
| 24, Order file/Stock file.

Private

_ (Soheel N¥br Shah
Adchtio.r!al Secretary to the Govern%ﬁi
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